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entral Electricity Regulatory Commission 
4th Floor,  Chanderlok Building.  36 .laiinih New  fl&hLllnflril 

Phone 23353503 FAX: 23753923 
Petition No. 139/TL/2023 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 

An application under Sections 14 and 15 of the ElectricityAct, 2003 (theAct) has been made by Dharamaigarh 
Transmission Limited, 8-9, Outab Institutional Area Katwaria Sarai, New Delhi-110016 to establish Western 
Region Expansion Scheme- XXVIII (WRES-XXVIII) & XXIX (WRES-XXlx) on Build, Own, Operate and 
Transfer basis (hereinafter referred to as the Project') consisting of the following elements: 

A. Western Region Expansion Scheme-XxVIIl tNPFq.vvullu. 

Dated: 6.7.2023 

(I) Powergrid to provide space for implementation of above scope of works at Raipur (pool) 765/400 kV sub-
5 ation. 

(ii) 
Downstream system associated with the scheme to be implemented by CSPTCL as an Intra-State scheme: 
• Raipur Pool- Rajnandgaon 220 kV D/c line 

• 'Raipur Pool- Gendpur220 FcV 0/c line 

• *Raipur Pool-Remetra 220 kV D/c line 

• *LILO of Borjhara- Urta 220kV S/c line at Raipur 

B. Western Region Expansion Scheme- XXIX (WRF-Yyiy- 

S. Name of the Transmission Element Scheduled Element(s) which are No. COD in pre-required for declaring 
months from the commercial operation 
Effective (COD) of the respective 
Date Element 

1. Creation of 220 kV level (GIS) at 765/400kV Raipur Pool 18 months Elements marked at St. No. I S/s with Installation of 2x500 MVA, 400/220 kV ICTs & ii are required to be along with associated ICT bays (220kV-GIS). commissioned si mutt- •SOOMVA,400/220kvICT.2n05 aneously as their utilization • 400kV ICT bays: 2 nos. is dependent on the commiss- 
• 220kV ICT bays: 2 nos. (GIS) ioning ofeach other. 

2. 2 nos. 220kV line bays (GIS) at Raipur Pool S/s for 
termination of Raipur Pool - Rajnandgaon 220 kV 0/c 
line- 
-220kV tine bays: 2 nos.(GIS) 

3. Augmentation of 1x500 MVA, 4001220 kV ICT at Raipur December Elements marked at SI. No. 
Pool S/s along with associated ICT bays (220kV 015) 2024 iii & iv are required to be •500MVA,400/220kV ICT. m no. 

c o m m I s s i o n e d •400kVlCTbays: 1 no. simultaneously as their 220kVlCTbays:1 no. (GIS) utilization is dependent on 
4. 6 nos. 220kV line bays (GIS) at Raipur Pool S/s for the commissioning of each 

termination of various lines planned by CSPTCL 
* 220kV tine bays: 6 nos. (GIS) 

t'Jnte 

s. Name of the Transmission Element Scheduled Element(s) which are No. COD in pre-required for declaring 
months from the commercial Operation 
Effective (COD) of the respective 
Date Element 

1. Creation of 220 kV level at 766/400 kV Dharamjaigarh March 2025 Elements marked at St. No. I 
S/s With Installation of 2x500 MVA, 400/220 kV ICTs & ii are required to be along with associated ICT bays

c 0 m m I s a i o n e d • 500MVA,400/220kv ICT: 2 nos, simultaneously as their 400kVlCTbays:2nos utilization is dependent on 
•220kV ICT bays: 2nos the commissioning of each 

2. 2 nos. 220kV tine bays at Dharamjaigarh S/s (for other.  
termination of Dharamjaigarh_ Chhuri 220kV 0/c line) 
• 220kV line bays: 2 nos 

3. 2 nos. 220kV line bays at Dharamjaigarh S/s (for March 2025 Elements marked at S. No.i 
termination of Dharamjaigarh - Dharamjaigarh CSP22O

is required to be kVD/cline)
commissioned prior to 22OkVlinebays 2n0s Element atsNo iii 

PUBLIC WORKS DEPARTMEN 
Office of the Executive Engineer, Outer Seraj Division, I-IP.PVti 

Web: www.hppwd,gov.In Email: ee-nir-hpaJnjc.ir  
Phone No. - 01904-25514Q Fax No. 01904-2557 

e-Procurement Notice 

INVITATION FOR BIDS (IFB) 
The Executive Engineer Outer Sera] Division HPPWD Nlrmand  It on behalf of Governor of H.P inv,tes the online bids on item rate, in electronic tar 

from the eligible class of contractors registered with I-IPPWIJ brIbe work as deia 
Sr. No.:- 1 Name of Work:- eASp2O22-jgo C/o Nore to Luhri road Km. D(OD 
P/L Interlocking paver blocks, Cio drain, grating and Cross-drainage works at 
41/590.40) under BASP Estimated Cost:  Rs. 10,14.761/- Starting Date of Bid :- 10.07.2023 Earnest money :- Rs. 21.000/- Deadline for Submiar 17.07 2023 
Sr. No.:-2 Name of Work:- Construction of link road frcmAmbika Mate Tempt 
Kedas Km. 0/00 to 9/720. (SN- Construction ofO 00 metarspan RCC slab culver 
Estimated Cost:- Rs. 8,25,578/. Starting Oats of downloading Bid:- 1007 
money:-Rs 17.000.!- Deadline forsubmission of Bid:- 17.07.2023 
Sr. No.:-3 Name of Work:- A/R & M!O Nore to Wazir Bowaii road MDR-28 Kr 
(SN:- Imp. of curse at RD 13/103 to 13125 and PFL Paver Blocks and drain in 
13/300). Estimated Coat:- Rs. 6,66,335/- Starting Date of downloading Bit 
Earnest money;- Rs. 14,000/- Qeadltnaforsubmlssion of Bid:- 17.07.2023 
Sr. No. -4 Name of Work :- M/T works on link road from Nirrriand to Johad vi 
temple at N:rrnarid Km. 0iD0 to 4/435. (SN;- P/L Metalling and tarring in Km. Ii 
Estimated Cost:- R. 60,76,821/- Starting Date of downloading Bid:- 100/ 
money:- Rs- 1,22,0001- Deadline for submission of Bid:- 17 07.2023 
Sr. No.:. 5 Name of Work :-Construoijan of main building ofAyurvedic Health 
Urtoo in District Kutlu (H.P) ISH:-  Const'uctjori of main building as perdrawir'.g I 
No. 3390 iriduding site development and WS & SI works etc.). Estimate 
20,01,972/- Starting Date of downloading Bid:- 10.07.2023 Earnest money 
Deadlineforsubmisalonof Bid:- 17.07 2023 
Sr. No. :- 6 Name of Work -Balance work of construction of ink road from K 
upto Shoshan in Km. 0/00 to 8/475. (SN;- Formation cutting 5/7 tntrs '.rde 
essential rtlwails, Blwalis. CD viorlrn, FCC Parapets etc. in Km. 0100108/475) t RIDF-XXlll Estimated Cost :- Rs. 2,03,74,443/- Starting Data of clownl 
10.07.2023 Earnest money :-4,07,500/-0eadtine  forsubmjssjon of Bid:- 17 

The bidders are advised to role other details of tenders from Ihi websitewww.hptenders gov.in  

Execi 

Outer 
HP I 

on behalf of Governor of Him 

Ad Nri 15711107 2323 HIM SUCHANAAVAM JAN SAMPARK 

(I) Powergrrd to provide space for implementation of the above scope of Works at Dharamjaygartt 765/400 kV 
substation. 

(ii) The downstream system associated with the scheme to be implemented by CSPTCL as an Intra-State 
scheme: 
• Dharamjaigarh Chhuri 220 kV D/c line. 
• Dharamjaigarh- Dharamjaigarh CSP 220 kV D/c line 

2. 
The applicant has been selected as the Transmission Service Provider with the lowest levelized 
transmission charges of 286.90 million per annum on the basis of the competitive bidding carried out by 
PFC Consulting Limited (PFCCL), in accordance with the Guidelines issued by the Central Government 
under Section 63 oftheAct. 

3. 
The Central Transmission Utility of India Limited vide its letter dated 26.4.2023 has recommended for the 
grant of transmission licence to the applicantto establish the proposed transmission system. 

4. Based on material available on record, the Commission has, Vide order dated 5.7.2023 in Petition No. 
139/TLJ2023 proposed to issue transmission licence to the applicant for establishing the transmission 
system as noted in para 1 above. 

5. 
A copy of the application, along with its annextjres and enclosures, made by the applicant for the grant of 
inter-State transmission licence to Dharamjaigarh Transmission Limited, (Now known as POWERGRID 
Dharamjaigarh Transmission Limited) before the Commission can be accessed at the 
wWw.Dowergrid.in/5ubsIl,.t5 

 or inspected by any person in the Commission's Office by following the 
laid down procedure. 

6. 
Notice is hereby given in pursuance of clause (a) of sub-section (5) of Section 15 of theAct that suggestions 
or objections, if any, to the Commission's proposal to grant transmission licence to the applicant, as 
aforesaid, be sent to the undersigned by 19.7.2023 at the above noted address. The suggestions or 
objections received after the specified date shall not be considered. 

7. The application shall be taken up forfurther hearing by the Commission on 21.7.2023. Any person who flies 
suggestions or objections may in his/her discretion attend the hearing, for which noTAIDA shall be paid by 
the Commission. 

Sd!- 
(Karpreet Singh Pruthi) 

Secretary 


